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scheduled formulations at a price lower than the ceiling prices so fixed and notified by the
NPPA are required to maintain their existing ‘maximum retail price” and annual increase
in ‘maximum retail price’ is permissible as per the increase in the Wholesale Price Index
{WPI) with respect to previous year. Further, no person 1s authorized to sell any scheduled
formulations to any consumer at a price exceeding the price specified in current price list
or maximum retail price indicated on the label of the container or pack thereof, whichever

1s less.
Import of fertilizes by State Governments

514 SHRI PARIMAL NATHWANI: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Central Government has issued instructions to State Governments to
import DAP and other fertilizers directly;

(by 1l so, whether Central Government proposes to provide sufficient funds to the

States for this purpose, if so, the details thereof;

(¢c) whether State Governments are facing problem in import of phosphatic
fertilizers in time and if so, the details thereof along with the steps being taken in this

regard; and

(dy whether Central Government proposes to provide adequate quantity of DAP
and other phosphatic fertilizers to States, and 1f so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAT GANGARAM AHIR): (a) No, Sir.

(by Question does not arise.

(c) At present no State Government has been found importing any subsidized

Chemical Fertilizer into the country.

(dy  All subsidized fertilizers including DAP and Phosphatic fertilizers are being
provided to States as per the assessments made in consultation with DAC and the State

Agriculture authorities.
Losses to farmers due to use of spurious fertilizers

1515 DR. BHUSHAN LAL JANGDE : Will the Minister of AGRICULTURE be
pleased to state:

(a) the names of the States where farmers have incurred losses due to duplicate

and ineffective chemical fertilizers;

TOriginal notice of the question was received in Hindi.
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(by whether such cases have occurred in Chhattisgarh and any action has been

taken against the manufacturing companies;

(¢) whether it isa fact that ‘Bhuramaho’ and ‘Katua’ had adverse impact on paddy

crop in Chhattisgarh, on which no insecticide was effective; and

(dy whether Government is paying special attention to ensure that farmers may

adopt bio-pesticide measures instead of chemical pesticides?

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE (SHRI
MOHANBHAI KALYANJIBHAI KUNDARIYA ): (a) and (b) No such case has been
reported by any State including Chhattisgarh.

(¢) No Sir, there is no such report from the State Government of Chhattisgarh
about adverse impact on paddy crop due to ineffectiveness of insecticides against these

pests.

(d)y Government is promoting use of bio-pesticides under the Integrated Pest
Management (IPM) approach which employs cultural, mechanical and biological
methods of pest control along with judicious use of chemical pesticides through Farmers
Field Schools (FFSs) and various training programmes. Package of Practices for control
of pests and diseases in 57 crops have been revised to include techniques to reduce
dependence on chemical pesticides and encourage use of bio-pesticides. The procedure
for registration of bio-pesticides under the nsecticides Act 1968 has been simplified to
facilitate introduction and availability of the bio-pesticides.

TImpact of deregulation on price of urea

516. SHRIMATT SASIKALA PUSHPA: Will the Minister of CHEMICALS AND
FERTILIZERS be pleased to state:

(a) whether Government has taken any decision to deregulate urea, if so, the

details thereof and the reasons therefor;

(by whether Government has studied the likely impact on the price of urea, if

deregulate, if so, the details thereof and if not, the reasons therefor; and

(c) the steps taken by Government to ensure easy availability of urea at affordable

price to farmers?

THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI HANSRAI GANGARAM AHIR) : (a) No, Sir. Department of

Fertilizers (DoF) has no proposal to deregulate urea.



